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Bipini Bihari Pradhan oo Petitioner ~r==—=T L

~Versus-
State of Odisha And Others ... Opp. Parties
AFFIDAVIT FILED BY THE DISTRICT SOCIAL

SECURITY OFFICER, PURI IN COMPLIANCE
OF ORDER DTD. 18.05.2022 .

I, Sri Subhransu Kumar Maharana, aged about

57 years, Son of late Kailash Chandra Maharana, at

present working as District Social Security Officer,
Puri, At/P.O./Dist.: Puri, do hereby solemnly affirm

and state as follows :

1.  That, I am working as District Social Security
Officer, Puri w.ef. 12.07.2022. 1 have been duly
authorised by the Collector & District Magistrate, Puri,

to swear this Affidavit on his behalf.
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2. That, this Hon’ble Court in Paragraph — 11 of
the Order dtd. 18.05.2022 directed as follows :

[13

XXX XXX XXX

, 11. Lastly, turning to the affidavit of the
Collector and District Magistrate, Puri it
. is inter alia stated that the land recorded
AEENO R, in Anabadi (Khata No.148 and Sarakari

A (Khata No.149) of the Lokanathghat
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Mouza with notes in remark column
reading "Kosthashram” is stated to be
used for “different public purposes i.e. to
observe different rites and rituals of
Lokanath Dev Bije, Puri in different
festivals”. The affidavit is silent on where
else land can be found for having a colony
for the CLPs. The Collector, Puri will
identify a suitable land where a new
colony for the CLPs can be established
with all the modern facilities.
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XXX XXX XXX

3. That, in obedience to the Order dtd. 18.05.2022
this Affidavit is being filed.

4.  That, it is submitted that after receipt of a copy
of the Order, sincere steps have been taken to identify a
suitable piece of land for establishment of a new
Colony for the CLPs. Accordingly, the Tahasildar, Puri
has been requested by the Addl. District Magistrate,
Puri vide letter No.1027, dtd. 09.06.2022 to identify a
patch of suitable Government land for establishment of
a new Colony for the CLPs of Sanjayjee Leprosy
Colony for having approximately 33 nos. of families

with all modern facilities.

Copy of the letter No.1027, dtd. 09.06.2022 is

filed herewith and annexed as Annexure — A.

5. That, it is submitted that since the World

Famous “Car Festival™ for the year 2022 was held on

District Social Security Officer

PURY




01.07.2022, the Tahasildar, Puri as well as the District
Administration was busy as a result of which it was not
possible to find out a suitable Government land for the
{ aforesaid purpose. However, the Tahasildar, Puri vide
letter No.5688, dtd.29.07.2022 intimated the Addl.
District Magistrate (Rev.), Puri to give at least two

| months further time for the aforesaid purpose.

Copy of the letter No.5688, dtd.29.07.2022 is

filed herewith and annexed as Annexure — B.

6. That, the answering Opp. Party craves leave of
this Hon’ble Court to make further submissions and

file further Affidavits in support of the contentions, for

an effective adjudication by the Hon’ble Court.
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7. That, the facts stated above are true to the best of

my knowledge and belief. _

{GNWMMW‘—'
Identified by / Sedoﬁwrw |~ & 20
Ja

ader pov ) DEPONENT
Advdcate’s Clerk Distriet Sociat “ecurity Officer
A.G’s Office Pugl
Cuttack
*  Date : 01/08/2022

Certified that Cartridge papers are not available.
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CFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, PUR!
{SSEPD Section) )

Letter No. /1027 / date () 022,
TO !

The Tahasildar, Puri

Sub:- Identification of a suitable land for establishment of a new colony for
the CLPs with all modern facilities- Order passed on 18.05.2022 in WP
{C) No.13403 of 2015

Ref:- Your office letter No.3922 dt.13.05.2029
Sir,

In inviting & reference to the letter on the subject cited above, [ ara o
say that the DS80, Puri had filed a compliance affidavit on behalf of Coliector,
Puri in the above WP () and accordingly Hon’ble High Court has passed order
vide Order No.29, dt.18.05.20292 at Para-11{Copy of order enclosed) to identify
& suitable land for establishment of a new colony for the CLPs of Saniaviee
Leprogy Colony having apprroximately 33 no's of families with all medern
taciiities.

You are therelore, requested to identify a patch of suitable Govy land
‘or the above purpose and submit the same immediately for kind pernsal of
Collector, Puri. The next date of hearing has been listed on 04.08.2022,

This may be ticated as extremely urgent.
Yours faithfully

fx&v el —
Additional District Mgitrnfe \. Puri
Memo No. /02§ Dt. 09.06.2), et Mdgistrate (Rev.), Puri

Copy te PA to Collector, Purj for kind information of Collector.
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Additional District M@ta (Rev.), P

Memo No. /029 e 0y gp 22
Copy submitted to tite  Director, SSEPD
Bhubaneswar for information

Department, Odisha,
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Jistrict Social spcurity Officer
pURI

and necessary action,




: , Letter No.5H3S N, gqr?:;.

-9
OFFICE OF THE TAHASILDAR, PU

- ¢
"6 i

t‘.J\

. . . ! o f

The Addl. District Magistrate (Rev), Puri ; \\O\il EARANCE

Sub: Regarding identification of suitable land me s new
colony for the CLPs with all modoern facilities- Oulo passed o
18.05.2022in WP(c) No. 13403 of 2015, i

Ret: Your otfice letter no. 1027/ d 09.06.2022

ST,

With a reference 1o alwve subjject, Tam to say that the Hon'hle 1igh
Court of Orissa has passed order on 18.05.2027 i WP(c) no. 13403 and divectsd
the Collector, Puri to identily suitable land Tor estahlishment of new colony for
the CLPs of Sanjayjec Leprosy®Colany having approximately 33 nows ol fmiles
with all modern facilities. Accordingly, all RUare directed to identify suitable laned
with road connectivity for this purpose, but no such land detafs have Dy
reported by Rls,

Thercefore, I wanld request vou 1o give two month more tune o
identify snitable land with proper road connectivity for establishment of wes
colony lor the CLPs with all modern tacilities.

Yours fithlully
o
J 'I';1|1;-1s;ihl:1|',()1£’J}1"/Tj
Memo Nn.f)—:ég)(? /dt. Qq O?‘m 0.9

Copy torwarded to the DSSO, Puri for information and necessary
action,

W~
Tahasildar. mn?f'






